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O.A. 2, 592/93, Late of decision 19,10,324,

a Non S2/ST Employass
ion and anathsr ....nppl rants,

Vs,
Tnicn of India - others ... RE@spondents,

Corams  Hon'ble Mr, Justice T, L.Mzhta,Vice Chairman,
Hon'hls Mr, T.I7. Vermsa, A]m*nLatr:tive Mender,

For the spplicanta - Mr, P.V.2allz, a2dvocaka,
For thz respondents -  Mr., Manizh Bhandari,advocate,

QOFLEFR (ORAL)
(Hon'ble Mr. Justice TL,L.Mshts,Vice Chairman)
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